
2083 Written A~er. PHALGUNA 5, 1887 (SAKA) Talka between P.M. of 2084 
India and President of 

Ghana (e.A.) 
,est ways to overcome Delhi's chronic 
water shortage problem has made any 
recommendation so far; 

(b) if so, its recommendations; and 

(c) tbe action taken to implement 
them? 

The MlDlater Of Heallb aDd Family 
PllUlIll... (Dr. Suolilla Nayar): (a) 
A Committee with Sbri P. S. Naskar, 
previously Deputy Minister for Health 
and now Deputy MInister for Home 
AlIairs, as Chairman had been set up 
to consider the various quesUons 
relatin, to au,mentation of Delhi's 
water.supply and to recommend 
measures considered necessary to 
ensure continuous supply of pure 
drinking water in Delhi. Tbe final 
report of this Committee is espected 
by the end of FebrUGry '66 or early 
next month. 

At the instance of the late Prime 
Minister anotber Committee of Sec-
retaries was sct up to look into the 
problems connected with water sup· 
ply of Delhi, to formulate concrete 
proposals for their solution, and co· 
ordinate the activities in respect or 
plannin, and implementation of dif· 
,,,.,,nl allencies 15 a cantinuin, body 
and is not required to submit any for-
mal report. 

(b) and (c), Do not arise. 

88'7. Sbrt P. 1[1UIIwl: Will the MinI .. 
ter of InIpIloA aDd Power he pleased 
to Itate the amount sanctioned for Ibe 
completiOn of the Kuttiady Imption 
Scheme durin, the Fourth Five Year 
Plan period? 

The MlIIIster Of IrrIpUoa aad 
Power (Sbrl FUluaddla Abmed): 
Rs. 38 lakhs have heen provided for 
thl! project for expenditure during 
11166·87. Proposal. for the remaining 
period at the Fourth Plan have not ,a, beeD IIDalIIe4. 

Plaanla, Advisers la States 
1I6tI. Sbrl Sldbesbwar I'ruad: 

Sbrl 1[. C. Paal: 
Sbrt D. C. Sharma: 
Sbrl IJap Reddy: 

'ViII the Minister of PlaaaIar be 
A.cd to._ 
(a) whether it Is a fact that it bas 

been decided to appoint Plannin, 
Advisers to watch the implementation 
of Development Programmes in the 
States; and 

(b) if so, the States in whicb they 
have been appointed? 

The MlaWer Of Plaanla, (Shrl 
.\sOb Muta): (a) Yes, Sir. 

(b) For the present, a Planning 
Adviser has been appointed for the 
State of Uttar Pradesb only, on a pllOI 
basis. 

11.08 bn. 
CALLING ATTENTION TO MAT-

TERS OF URGENT PUBLIC 
IMPORTANCE 
(i) TALI<lI BETWEEN Till: PRno4s 

MINISTER OF INDIA AND TIll: 
PRESmENT OF GBANA 
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8brl Dajl (Indore): Unfortunately 
the Prime Minister has already made 
a report to the executive of the Con-
gre •• Parliamentary Party and it bas 
been widely reported in today'. 
papers. It bas been the convention 
of lhe House that when the HOLUe is 
silting, the report .hould have been 
given to the House fir.t, in keepin, 
with the decorum of tbe House. I 
would requeot you to ensure that thll 
II not repeated In the tuture. Wbu 




